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Industrie* In Backward Arras

4633. SHRI N. E. HORO : Will the Min
ister of INDUSTRIAL DEVELOPMENT be 
pleased to state t

(a) the guidelines Government have laid 
down for setting up industries in the backward 
areas of the country ; and

(b) whether the said guidelines have been 
given to the Licensing Committee for its use 
in future ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF INDUSTRIAL DEVE
LOPMENT (SHRI SIDDHESHWAR PRA
SAD) : (a) and (b) The guidelines by way of 
special facilities for industrial development of 
industrially backward districts and areas in 
the country are as follows :

(i) Preference would be given in the 
matter of grant of letters of intent/ 
industrial licences to applications for 
locations in these areas. This aspect 
has been included in the guidelines 
to the Licensing Committee.

(ii) concessional terms would be granted 
by financial and credit institutions 
for financing industries in these dis
tricts areas and
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(iii) an outright grant or subsidy would 
be given by the Centre, amounting to 
onetenth of the fixed capital invest
ment of new units having a fixed in
vestment of not more than Rs. 50 lakhs 
each in two selected districts each of 
the States identified as industrially 
backward, viz., Andhra Pradesh., 
Assam, Bihar, Jammu and Kashmir, 
Madhya Pradesh, Nagaland, Orissa, 
Rajasthan and U. P., and one district 
in each of the other States and Union 
Territories. Schemes and projects for 
new units involving fixed capital in
vestment of more than Rs. 50 lakhs 
may be considered on merit and

(iv) special surveys are being undertaken 
regarding industrial possibilities in 
many of these areas.

(v) the incentives already being offered by 
States and Union Territories for pro
motion of industries in backward areas 
would be extended to all the districts 
selected to qualify for concessional 
finance from the financial institutions;

(vi) the States aud Union Territories 
should concentrate their efforts on 
developing fully not only the basic 
infra-structure facilities like power, 
transport, etc., but also other facilities 
in the districts selected to qualify for 
concessional finance, e.g., railway sid
ings, housing colonies for industrial 
labour, developed industrial- sites, 
dispensary or hospital, etc. and

(vii) special machinery should be organised 
by States and Union Territories to 
provide promptly technical and other 
information that may be required by 
entrepreneurs and also to the financial 
institutions in processing of the appli
cations for credit facilities.

Besides the above, transport subsidy in 
respect of the more distant areas is also under 
consideration.
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